




F. No. J-1 1 014|2|2O2O-Judicial
Government of lndia

Ministry of Law & Justice
Department of Legal Affairs

(Judicial Section)

Shastri Bhawan, New Delhi,
Dated p November, 202'l

ORDER

The President is pleased to accept the resignation of Shri Vineet Dhanda,

Assistant Solicitor General of lndia for the High Court of Rajasthan, Jaipur Bench

with effect from the date of this order, consequently, his name occurring in this

Department's earlier Order No. J-1 1 014/5/2020-Judicial(Part-'1 ) dated 18.08.2021

in the table under para 1 therein at serial number 2, stands deleted. The President

is also pleased to engage following two Advocates as Assistant Solicitors General

of lndia for the High CourUBench of High Court, as shown in the table below, for a
period olthree years of until further orders, whichever is earlier:

sl.
No

Name of
Advocate (Shri)

Contact details Enrollment No

HIGH COURT OF RAJASTHAN, JAIPUR BENCH

1

Basant Singh
Chhaba

'cAU DHAMO', A-95, Jyoti Path,
Behind Civil Lines Metro Station,
Civil Lines, Jaipur-302006,
Rajasthan
Mob.9414312712
rel 0141-2229688
Fpx.0141-2229689
Email: Lrbsc@yahoo co.in

R/1 55/1995

HIGH COURT OF MANIPUR

Khomdram
Samarjit Singh

Off. & Res : Haobam Marak lrom
Leikai, lmphal West, Manipur, Pin-

795001
Mob: 986200905 1. 87 877 58022
Email: k_samarjit@yahoo.com
Samaritansl 234@9mail.com

7871 1999/BCM-
362 o12015

-1t2-

ASSISTANT SOLICITOR GENERAL OF INDIA

s=.-



3. The engagement and professional fee of the aforesaid advocates will be

governed by the terms and conditions contained in this Department's OM No

26(1)/gg-Judl. dated 24.09.1999 read with OM No.26(1)/2014/Judl. dated

01 .'10.2015 & instructions issued subsequently through OMs. The aforesaid OMs

are available on the website of this Department i.e. www.leqalaffairs.qov. in inside

the tab'Judicial Section' under heading'Circulars pertaining to litigations'.

Copy to:-

1. PS to ML&J/PS to MSLJ/PS to Law Secretary/Ps to Legislative Secretary/All Additional
Secretaries/Ps to all JS&LA in the Main Sectt.

2. PS to Attorney General of lndia/Ps to Solicitor General of lndia/Ps to all Addl. Solicitors
General of lndia.

3. All Assistant Solicitors General of lndia in various High Courts.
4 The Registrar, High Court of Rajasthan, Jaipur Bench at Jaipur.
5 The Registrar, High Court of Manipur at lmphal.
6. Both the Asst SGls figuring in the table under para 1 above with request to send their Bank

Account details etc to Cash (LA) Section in this Department for the purpose of payment of
monthly retainership fee.

7. The Cash (LA) Section, w r. t payment of retainership fee to two Asst SGls figuring in the
table under para 1 above w e f the date of this order and to stop payment of retainership fee to
Shri Vineet Dhanda, ex-Asst. SGI with effect from the date of this order.

L Shri Vineet Dhanda, Advocate with request to return all the briefs/case files pertaining to Unron
of lndia with him, if any, to concerned lncharge litigation i.e. Ld. Additional Solicitor General of
lndia, High Court of Rajasthan.

9. The Pay & Account Office, Department of Legal Affairs, New Delhi
10 Hindi unit, Department of Legal Affairs for Hindr translation of the order.
1 1. To be uploaded on website of this Department i e. www.leqalaffairs.qov. in under tab 'Judicial

Section'.
12 Guard File/Judicial Section with 5 spare copies.

\
Ba;bsn.s\av
(R. K. Srivastava)

Joint Secretary & Legal Adviser

D .A
(D Sri s)

Section Officer (Judicial)

Tel 011-23384945
Email: judicial-dla@nic.in

4. Hindi version of this order will follow.



F. No. J-1 1014/6/2020-Judicial
Govemmant of lndia

Ministry of Law & Justico
O€partment of Legal Affairs

(Judicial S€ction)

ORDER

The President is pleas€d to engago Shri Prashant Pallav, Advocate as Assistanl Solicitor
General of lndia for the High Court of Jhakhand, as msntionsd below, for a p€riod of thr6€ years
with offect from tha date of this order or until further orders, whichever is earlier and to
disconllnue the term of present Assistant Solicitor General of lndia for High Court of Jharl6and,
Shri Rajiv Sinha:

Hloh Court ol Jharkhand

Asllrtant Sollcltor Goneral ol lndla

Name of Advocato

(Shri)

Contacl details Enrollment No

Prashant Pallav

403/C, Mohan Marketing Complex, n6ar

Argora, Cho\ k, Ranchi-2, Jharkhand

Mob: 9470307609, 983558440

Email: orashantpallav.'1 0@omail.com

1469/2001

(Jharkhand Hhh Court)

3. Hindi version of this order will follow

Shastri Bhawan, New Delhi,
Dated 1 th February, ?022

E:-*e{a
(R. K. Srivastava)

Joint Secr€lary & L6gal Advis€r

Copy to:.

1. PS to ML&J/PS to MSU/PS to Law Socr€laryrPs to L€gislative S€cr6tary/All Addithnal SeclelatusiPs to dl iS&LA in h€
Main S€dl.

2. PS to Attom€y G€neral of hdia/Ps lo Solidtor G€neml ol lndia/Ps to allAddl. Solicitoc G€neralof lndia.

3 All Ass6tant Solistors Geo€ral ol hdra rn vano6 tlnh Cords.
4 Ihe R€gislrar High Coul. ol Jqa|flo.' I ^J la-,- U
5. The Cash (LA) S€ction, w. r. t. p3yrnont ol rotain€Bhip 160 to Shri Prashant Pdlav, Assl. SGI as abovs ard h slop rolaitt€Ghip

loe to Shri Raiiv Sinha, Advocate (ox-Assl. SG0 bolh with $/.6.1. the date of lhb ordsr.

6. Shri Rajiv Si a, Advocato, 203, Shro€ Tou,s, Kadru Main Road, Rafldit31002 with roqu$t to imm€diat€ly hand otBr all ltE

ces€ n€3 eh. p€{tahing to Cent alGovt liigaliN wih him l0 Shri Prashant Palhv, Asst SGl.

7. Th6 Pay & Accounl Office, Doparfnonl of Lsgal Afralrs, N€rr oelhi.

8. Hhdi unil, Departrnsnl ol LegalAfiaiB tlf Hhdi tEnslalion ol the od€r.
9. Io b€ uplo€ded on wsbsite ol this D€partmonl i,e. www.lsoalaffairs.aov.h undsr ttb 'Judicial Soction'

10. Guard Fil8/Judrcid S€cilion wih 5 spar€ copes.

(1. C. oabeh)

AssEtant t6gal Afi sor ( Judirtl)
Tel. 011-23381945

Email: iudidaldl@nic.in

2. The engag€mont and professional fee of the aforesaid advocats will b€ govgrned by th€
terms and condilions contained in this Oep€rtment's OM No.26(1)/99-Judl. deted 24.09.1999 resd
with OM No. 2611)l201alJudl. dated 01.10.2015 & instructions issued subsequently through OMs.
Tha aforesaid OMs are availabls on the website of this D6partment i.e. www.leoalaffairs.oov.in
inside the tab'Judicial Section'under heading 'Circulars pertaining to litigations'.





F. No J-1 10141512020-Judicial
Government of lndia

I\Iinistry of Law & Justice
Department of Legal Affairs

(Judicial Section)

Shastri Bhawan, New Delhi,
Dated 13th Janua ry, 2022

ORDER

The President is pleased to engage following two Advocates as Assistant
Solicitors General of lndia for the High Court of Calcutta (PB) at Kolkata, as
shown in the table below, for a period of three years with effect from the date of
this order or until further orders, whichever is earlier:

Hiqh Court of Calcutta (PB) At Kolkata

Assistant Solicitors General of lndia

st.
No

Name of
Advocate (S/Shri)

Contact details Enrollment No

Dhiraj Kumar
Trivedi

(Dhiraj Trivedi)

Res: "Trivedi Bhawan", 25A,
Ch ittaranjan Avenue, Kolkata-

700001, West Bengal
Off: 1B, Old Post Office Street, 1't

Floor, Kolkata-700001, West
Bengal

tMob: 9831128150
Email: dhirajtrivedi@gmail com

wB/1063/1998

2 Billwadal
Bhattacharyya

Res.& Chamber: 1, Hara Prasad
Shastri Sarani, New Alipore,

Block-B, Kolkata-700053
lVlob: 9831011379

Email: billwadal@gmail.com

wB/1 021t2004

3. The engagement and professional fee of the aforesaid advocates will be
governed by the terms and conditions contained in this Department's OM No.

26(1)/99-Judl. dated 24.09.1999 read with OM No. 26(1)12014lJudl. dated
01.10.2015 & instructions issued subsequently through OlVs. The aforesaid OMs

are available on the website of this Department i.e. www.legalaffairs.qov.in inside

the tab 'Judicial Section' under heading 'Circulars pertaining to litigations'.

4. Hindi version of this order will follow B--rnngtrn
(R K Srivastava)

Joint Secretary& Legal Adviser

1

d

I

tj DI
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F, No. J-1 1014/5/2020-Judicial Dated: 13.01.2022

Copy to:-

1. PS to IvlL&J/PS to I\/SLJ/PS to Law Secretary/Ps to Legislative Secretary/All Additional
Secretaries/Ps to all JS&LA in the Main Sectt.

2. PS to Attorney General of lndia/Ps to Solicitor ceneral of lndia/Ps to all Addl. Solicitors
General of lndia.

3. All Assistant Solicitors General of lndia in various High Courts.
4. The Registrar, High Court of Calcutta (PB) at Kolkata.
5. The lncharge, Branch Secretariat at Kolkata.
6. Both the Asst. SGls figuring in the table under para 1 above with request to send their Bank

Account details etc. to Cash (LA) Section in this Department for the purpose of payment of
monthly retainership fee.

7. The Cash (LA) Section, w. r. t. payment of retainership fee to two Asst. SGls figuring in the
table under para 1 above w.e.f. the date of this order.

8. The Pay & Account Office, Department of Legal Affairs, New Delhi.
9. Hindi unit, Department of Legal Affairs for Hindi translation of the order.
10. To be uploaded on website of this Department i.e

Section'.
1 1. Office/spare copies.

le laffa irs ov. in under tab'Judicial

(1. C. Dabaria)
Assistant Legal Adviser (Judicial)

Tel. 01'1-23384831
Email: judaclal-dla@nic.in

H





F. No. J-1 '1014/6/2020-Judicial

Government of lndia
Ministry of Law & Justice

Department of Legal Affairs
(Judicial Section)

Shastri Bhawan, New Delhi,
Dated 2nd February,2022

ORDER

With reference to this Department's earlier Order No. J-|10'1411t2017-Judicial (Part-'l )
dated 03.01.2019 regarding engagement of Shri Vishal Sharma, Advocate as Assistant Solicitor
General of India for the High Court of Jammu & Kashmir al Jammu, the President is pleased to
extend his term beyond the date of expiry of his earlier term i.e.02,01,2022, as mentioned below,
for a further period of three years or until further orders, whichever is earlier:

High Court of Jammu & Kashmir at Jammu

Assistant Solicitor General of lndia

(Extension of term)

Name of Advocate (Shri) Contact details Enrollment No.

Vishal Sharma

H. N0.45, Lane No, 1, Garden Avenue, Near

Government Guest House, Jammu-180016

Mob: 9419181558

Tel0191-2503422

Email: vishalsharma.jk@gmail.com

187+tV1999

(with Bar Council of

J&K)

2. The engagement and professional fee of the aforesaid advocate will be governed by the

terms and conditions contained in this Department's OM No. 26(1)/gg-Judl. dated 24.09.1999 read

with OM No. 26(1)t2O14lJudl. dated 01.10.2015 & instructions issued subsequently through OMs.

The aforesaid OMs are available on the website of this Department i.e. www.leqalaffairs.qov.in

inside the tab'Judicial Section'under heading 'Circulars pertaining to litigations'.

3. Hindi version of this order will follow

Copy to:.

t. pS to ML&J/PS to [4SLJ/PS to Law SecretaryiPs to Legislative Secretary/All Additional Secretaries/Ps to all JS&LA in the

Main Sectl.

I

Bri'c^cI-q
(R. K. Srivastava)

Joint Secretary & Legal Adviser

2. pS to Attomey ceneral of lndia/Ps to Solicitor Gen€ralof lndia/Ps to allAddl. Solicitors General ol lndia.

3. AllAssistant Solicitors Generalof lndia in various High Coutu

4. The Registrar, High Court ofJammu & Kashmir at Jammu.

5. The ca;h (LA) S;ton, u/. r. t. paymont of retainership fee to above Asst SGl w'e'f' 03 01'2022

6. The Pav & Accounl Office. Oepartment of Legal Affairs, New oelhr'

7 Hrndi u; . Oepartmenl of Legal Atfails for Hindi translalon of the order'

g. ro o" rproaoJo o. ,xebsit6 ;f this Department i.e. w,,riw.leoataffairs.0ov.in under tab'Judicialsection'.

9. Guard File/Judicial Section wilh 5 spare clpies.

b" Section Ofiicer (Judicial)

Tel. 011-23384945

Email; judicial{la@nic.in

\ry-
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